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Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-560 038,
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Subject:= Forwardirg af copies cf the Crders passed by the -
Central adninistrative Tribunal,bangalore.
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C CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BANGALORE

OR IGINAL APPLICATION NB,757/94

MONDAY THIS THE TWENTY FIFTH DAY OF JULY,1994

MR. JUSTICE P,.K. SHYAMSUNDAR VICE CHAIRMAN

MR. TJV. RAMANAN MEMBER (A)

M. Sundara

Deputy Superintendent of

Post Offices,

Mannpalore Division,

Mangzlore - 575 002 Applicant

( By Advocate Shri A.R. Holla )
Ve

1. Member P,O.
Postal Services Board,
Bak Bhavan,
Parliament Street,
Nev Delhi - 110 001

2, Post Master General,
South Karnataka Region,
Bangalore - 560 001

3. Shri Ramesh Shenoy,
Superintendent of Post Offices,
Chitradurga Divicsion,
Chitradurga Respondents

( By learned Senior Standing Counsel )
Shri H.B., Datar for Shri G.
Shanthappa for respondents

0RDER

MF. JUSTICE P.K. SHYAMSUNDAR, VICE CHAIRMAN

Ue are happy toc note that the
pplicant and the Department had¥ereached an
ccord stipulating that if the applicant
 withdraus this application, in consideraticn

thereof, the Depertment will provide him a posting
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at Bangalore uﬂthin onL week from this date

l

wvhich submlssz&n is made by the learned Senior
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Standing Counsél Shri {.B. Datar on behalf of

L
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the Oepartment?

His s%b iesion is recordegd,
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o
‘ Department u111D in of its undertaking supra,

¥
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‘u ‘
give the eoﬁllcant a p‘ glng in Bangzlore within

cne week from Ehe date}of this order, To record

This appllcathn is digm issed as withdrawn, The
e

his other grieﬁances, kh? applicant can approach

iy

the Departmentﬁfor necgssary remedy, No costs,
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